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Hon'ble omt.lakshmi Swaminathen, Wember (J)
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VS,
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New Delhi.,
) ; ;a*;-‘JQg&‘U ien a,f':
{8 5yﬂ4asaha ?aushzk counS=i for the

RALT-IRCRY ju::,iv‘.u Pl g

OR D E R (ORAL)

(Hon'ble Shri 3.4, ndige, Member (.)

We have heard this matt@r, The prayer im this
O. v is for o direction to the respondents to open the
sealed cover and order his promotion. admittedly the
sealed cover has been opened. In so far as the Qﬁﬁﬁtiﬁ?
of the applicant's promotion is QOﬁaazneﬁ he has
seperately challenged the recomme ndutlgas of the
D..LC. as to his non promotion in O+ No.41/95, which
is awa;th? adjudication in Court No.II.

A3 the prayer in this C... is for a dirazti&ﬁ
to the respondents to open the sealed aﬁver~and~the

;sealﬁd cover has been opened, nothing further survives

in this C.A, and the same 1s dismissed.

Lot a copy of this order pe given to both tﬁﬁ'

parties.
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